OPEN CUURT

CENTRAL AOMINISTRATIVE TRIBUNAL
ALIAHABAD BENCH & ALLAHABAD

CIRCUIT SITTING AT UTTRANCHAL (NAINITAL)

CRIGINAL APPLICATIUN NO.944/03 (U)
NAINITAL THIS THE 13TH LAY OF APRIL, 2004

HON'BLE Md. JUSTICE 8+.B. SINGH,. VICE=CHAISMAN
HON'BLE MRJ GENe KeKe SHIVAS TA VA, MEMBER=-A

Vijai Pal Singh Negi (Gremin ek Sewak),

S/e Kushal Singh Negi,

B/ e Chamma,Tiheri Garhwal,

Uttranchal. eossenssshPpplicant

( By Advecate Sri Krishna Mehan )

Versus

l. Unien eof Indisa,
threugh the Secretary,
Ministry ef Cemmunicatien,
Department ef Pests,
Gevernment ef India, New Uelhi.

2. The Superintendent of Pest Offices,
Tehri Divisien Nai Tehri,
Uttranchal.

3. The Chief Pest Master General,
Uttranchal Parimandal, .
Dehradun. esecrrsiasesBespondents

( By Advecate Shri s.C. Jashi )

O R DE A&

HON'BLE MRe JUSTICE S. Be. SINGH, VICE=CHAIRMAN

List hes been revised, nene appears fer the
applicant. We have perused the pleadings and heard Shri R.C.

QMgicshi, Senier Standing Ceunsel Unien ef India.
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2. The applicant. appeared in the PestMen Examinatien,
2002 in which he ceuld net succeed., It appears that he

meved an applicatien seeking re-valuatien of his answer

sheets pertaining te third paper. The applicetien was
rejected by impugned erder dated 18.07.2003 en the greund that

there is no previsien fer re-valuatien of the answer sheets.

3. Shri R.C., Jeshi, senioar standing ceunsel Unien ?f
India, has preduced the answer sheets ef the applicant
relating te Pestmen Examinstien~-2002 cenducted by respendent
ne.2.

4, We have perused the answer sheeékbroduced by

Shri R.C. Jeshi, ceunsel fer the respondents; we find ne
infirmity in the valuatien ef the answer sheet ef the
applicant. The O.A., therefere, fails and is dismissed.

We, hewever, make ne erder as teo ceosts.
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Vice=Chairman
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